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NATIONAL COMPANY LAW TRIBUNAL
| AHMEDABAD BENCH
AHMEDABAD

T.P. No. 81/NCLT/AHM/2017 (New
No. 329/2000 in C.P. No. 90/1999 (Old

Coram: ' Present: Hon’ble Mr. BIKKI RAVEENDRA BAEB
MEMBER JUDICIAL

. a Maltiben Bhagwati & Anr.

Section of the Companies Act: Section 392(2 of the Companies Act, 1956
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Petitioner Mr. Jagdishbhai G patel present. Learned Advocate Mr. Pavan Godiawala
present for Respondent. - -

Learned Advocate Mr. Pavan Godiawala filed Vakalatnama for Respondent.

List the matter on 07.02.2018.
' M
RAVEENDRA BABU
. MEMBER JUDICIAL

Dated this the 21st day of December, 2017.
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